
$~1, 2, 3 & 4 Company

* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CO.A(SB) 36/2011 & CO.APPL. 3087/2016, 4209/2016, 56/2017,
92/2017, 267/2017, 357/2017, 850/2017, 1486/2017, 1618/2017,
84/2018, 540/2018 & 1190/2018
GREENFIELD RESIDENTS WELFARE ASSOCIATION

….Appellant
Through: Mr. Neeraj Gupta, Ms. Tajinder Kaur

and Mr. Sachin Garg, Advocates.
versus

UNION OF INDIA & ORS ..... Respondents
Through: Mr. Rakesh Kumar, CGSC.

Mr. D. S. Chauhan, Ms. Ruchi Singh&
Mr. Prashant Kumar, Advs. for R-2.

+ CO.A(SB) 37/2011 & CO.APPL. 329/2013, CO.APPL. 847/2013,
CO.APPL. 2200/2013, CO.APPL. 1234/2014, CO.APPL. 1484/2017
& CO.APPL. 672/2018

GREENFIELD PLOTHOLDERS CUM- RESIDENTS
ASSOC. (PH) ….Appellant

Through: Mr. Pradeep Aggarwal, Mr. Bhaskar
Aditya, Mr. Arjun Aggarwal,
Advocates.

versus

URBAN IMPROVEMENT COMPANY (P) LTD & ORS.
..... Respondents

Through: Mr. Neeraj Gupta, Ms. Tajinder Kaur
and Mr. Sachin Garg, Advocates.
Mr. D.S. Chauhan, Ms. Ruchi Singh
and Mr. Prashank Kumar, Advocates
for R-1.
Mr. Rakesh Kumar, CGSC.

+ CO.A(SB) 45/2011
SANJAY MITTAL & ORS (PH) ….Appellants
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Through: None.
versus

URBAN IMPROVEMENT CO PVT LTD& ORS
..... Respondents

Through: Mr. D.S. Chauhan, Ms. Ruchi
Singh and Mr. Prashank
Kumar, Advocates for R-1.
Mr. Rakesh Kumar, CGSC.

+ CO.A(SB) 79/2011 & CO.APPL. 1716/2013, CO.APPL. 2765/2014,
CO.APPL. 1487/2017, CO.APPL. 1137/2018, CO.APPL. 1473/2018,
CO.APPL. 1474/2018, CO.APPL. 102/2019, CO.APPL. 592/2019,
CO.APPL. 601/2019, CO.APPL. 1024/2019, CO.APPL. 109/2020,
CO.APPL. 574/2020, CO.APPL. 691/2020, CO.APPL. 69/2021,
CO.APPL. 70/2021, CO.APPL. 142/2021 & CO.APPL. 142/2021

LATE MRS. MOHINI M ASSOMULL AND ORS (PH)....Appellants
Through: None.
versus

UNION OF INDIA & ORS ..... Respondents
Through: Mr. D.S. Chauhan, Ms. Ruchi

Singh and Mr. Prashank
Kumar, Advocates for R-2.
Mr. Neeraj Gupta, Ms.
Tajinder Kaur and Mr. Sachin
Garg, Advocates for R-7.
Mr. Rakesh Kumar, CGSC.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 29.04.2022

List on 2nd August, 2022 at 02.30PM.

AMIT BANSAL, J
APRIL 29, 2022
Sakshi R.
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